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secureq advances—clean advances, gs

seTve Bank and many other commer-
cial journals say that clean advances

16.08 hrs.
[Mr. Spzaxen in the Chairl

Whay should the Government be
lenient towards thieves of foreign ex-
change? Bird Heilgers were found 1o
have stolen foreign exchange and they
were fined Rs. 1.35 crores. The Rev-
enue Board or some revision board
reduced it to Rs. 48 lakhs, and allowed
them to run away with Rs. 1 crore.
1 cannot understand this leniency.
Whett a known thief is found, how is
it that the ministry becomes very
generous suddenly towards such an
institotion? Bird Heilgers are not
really the same Birds they look from
their names. Actually they have re-
lationghiip with the great Birla Empire
They have gof a European mame, but
'heynn_aqwluropun....

Mr. gpetker: He should conclude

Shry 8, A. Dange: Sir, I had made
a pact with the Deputy-Spesker....

Mr, Speaker: 1 know about it
Even that is over now,

Shri B, A. Dange: Then I will con-
tinue afterwards.

Mr. Speaker I heard it, that you
were 10 go up to 4.15. If you want a
little more time you can continue
afterwards.

Bhei B. A, Dange: Sir, there is
nothing secrosanct about the state-
ment. ... -

Mr, Speaker: Bhe has to make it
here ang then go to the other House.

Bhri 5. A. Dange: Let me try to
finish ayg soon as possible.

Mr. Speaker: No, no; he can con-

tinue afterwards.

16.11 hrs.

STATEMENT RE, DEVELOPMENTS
IN WEST ASIA

The Prime Minjster and Minisier of

Atomic Energy (Shrimati Indire

Gandhi): Mr. Speaker, §ir, nearly

statement in this House giving Gov-
ernment’s assessment of the explosive
situation in West Asia and expressing
our deep concern at the developments
that were taking p'sce there.

- Representative in the Se-
curity Councll in consultation with
the non-permanent memberg of the
Council and others made earnest en-
deavours to formulate a yesa'ution
which might be acceptable to the
Council. The resolution aimed at
supporting the Secretary Genersl's
recommendations contalneg in his re-
ports to the Counell and earnestly
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[Shrimatj Indira Gandhi)

to all parties concernad to
exercise restraint in order to avoid
actions which might aggravate tension.
Our Representative met with favour-
able resporse gnd it was hoped that
in the mext meecting of the Security
Councll, significant progress would be
made in this regard.

‘While these efforis were still con-
tinuing, news came yesterday morn-
ing of an outbreak of hostilities Let-
wean Israel and the U.A.R. and other
Arab countries.

The Secretary General of the Unit-
ed Nations made a report to the
Bmergency Mecting of the Security
Council yesterday, in which he gave
an account of various reports by the

wvarg ap the UN Truce Supervision
Organisation and Mixed Armistic
Commistsions, of attacks by ]sraeli aif-
craft on U.A.R and Syrian territorry.

I do not wish to utter harsh words
But on the
there
cap be no doubt that Israel has es-
salated the situation intp an armed
conflict, which has now acquired the
proportions of a full scale war.

The world today faces a disastruas
war in West Asia. The armed forces
of Israel and those of UAR. and
other Arsb countries are locked in
combat, and the situation becomes
graver he hour, If not stopped.
likely to expand into a

one, drawing into jts

g

el:d.:e ind small, to werk towards this

In tho Becurity Council we are
making earnest offorts for a cesse-
firc and withdrawal of all armed
forces to the positions they occupled

on June &th. We ghail persevere in
these efforts.

Hon'Lle Members have no doubt
learnt with deep regentment of the
wanton Isarel artillery attack and
subsequent strafings by Isrsel air-
craft 1csuiting in the desth and in-
jury of a number of personnel of the
Indian UNEPF contingent in Gank
These attacky were deliborate and
wilhout provocation inspite of clear
and unmistakable UN markings and
indentification of our econtingent,

1 hava addresseg a message to the
Sccretary  General of the United
Nations on thia subject, expressing oW
gricl and indighation st these incidentis
and 1 have asked for effective steps
to be taktn 10 ensure theyr safety and
early evacuation from the area of hos-
tiittes. Tive of our soldiers have
died an@ several have been w
‘There can be 1o justification for Isreel
armed forcet 1o have attacked our
forces, whose whercabouts, jndeatifi-
cation merkings snd intention to with-
draw were clearly known lo the lsraeli
authorities,

Government will paturally give sde-
quate compensation to the families of
five soldiers who have lost thele Uves
and we shall make surr that the
amount is not less than what they
would have received had these mén
lost their lives in sctive combat
Meanwhile, 1 am sending a sum of
Rs. 23.000.-, je Ra 3000 per
family, by wiy of immediste assis-
tance to the bpersaved familiey frotn
the Prime Minister's National Redef

Immmmmw;
this
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with the Israel Gevernment. I should
like, on behalf of the whole House,
to convey our deep sympathies and
condolences to the bereaved families
of our soldiers who have gallantly
laid down their lives in the service
of humanity and in the cause of peace.

Shri Surendranath Dwivedy (Ken-
drapara): 1 would suggest that we
may stand in silence for two minutes
to pay our homage.

Mr. Speaker: If the House wants,
we can do it.

Some hon, Members: Yes.
The Members then stood
for a short while.
2o T AT Afgan (FAts)
WU @YY @A 1 qF H AL E 39 A
wfaTd

Some hon. Members -rose—

in silence

Mr. Speaker: Instead of too many
Members getting up, I would suggest
that one member may ask a question
from each party,

Shri P. K. Deo (Kalahandi): Besides
the party leaders, those who have
tabled the Calling Attention Notice
should also be given a chance,

M. Speaker: That will be difficult
because as many as 50 members have
done it 7T leave it to the leaders of
the parties to decide to whom they
should give the chance. It is no use
arguing with me. Everybody cannot
get a chance.

Shri Ranga (Srikaku’am): M.
Speaker, Sir, the whole House has
mourned the death of five precious
members of our defence forces, who
were there pot hecause of their choice

but because they wanted to play
their peace-maintenance role that
they were called upon to play
by the United Nations. The Prime

Minister has stated who was responsi-
ble for this tragedy. A greater tra-
gedy is taking place there for the
whole of the world, and more espe-
cially for Asia. In this crisis we ex-
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pected the Government to play a role
wnat would fully ahd satisfactorily
refiect the npalional opinion and ati:-
tude of our people. Unlortunately
Sir, we have found that they were
pusuing a line which was not satis-
factory, nor in keeping with the
experience we have had during
the two tragic wars which were
forced upon us. It is not as if the
Government did not get any warnings
about the feelings of a large number
of us in this House as wel] as out-
side in regard io the role that they
were playing and that they were
about to play. We gave them definite
warnings. And not being satisfied
with it, when we came to know that
this escalation of war has definitely
resulted in the outbreak of wviolence
on both sides, some of us got together
vesterday evening and wrote a letter
to the Prime Minister to warn her
about attitudes and suggest that she
should at least now advice the Gov-
ernment tp gee that a more construc-
tive and more useful role would come
to be played by us,

I quote:

“Whatever may so far have
been said and done, we are of
the view that from now on the
best thing that can be done is for
the Indian Government to adopt
an objective attitude in this dis-
pute and to abstain from taking
sides or apportioning blame at
this stage. We feel that if this
attitude is adopted ly- the Gov-
ernment, it will have the support
of the country as a whole. Such
an attitude could be conducive to
Indians playing an honourable part
in restoring peace in West Asia.”

What is the response that we get
to this?

Shri M. Y. Saleem (Nalgonda): Sir,
I rise on a point of order . . . (In-
terruptions).

Some hon. Members: No, no,

Shri P. K. Deo: Quote the rule.



